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Cases/Appeals Pending before the
Kerala High Court

863. SHRI MULLAPALLY
RAMACHANDRAN: Willthe PRIME MINIS-
TER be pleased to state:

(a) the number of civil proceedings,
criminal cases/ appeals pending before the
Kerala High Court as on October 31,1993;
and

(b) the steps taken by the Union Gov-
ernmenttoexpeditedisposals of these pend-
ing cases?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS: (SHRIH.R. BHARDWAJ):
(a) According to the Registry of Kerala High
court, 131794 civil and 4996 criminal cases
were pending as on 30th September,1993in
the Kerala High Court.

(b) The various recommendations made
by the Arrears Committee which examined
the problem of arrears in the Courts, have
beencommendedto alltheconcernedCen-
tral Ministries, States Governments/High

" &clw incluging Kegala High coud, Jor nec-

essary follow-up action. The Government
have also decided to include administration
~ of justice as a Plan subject with a view to
remove infrastructural bottlenecks coming
in the way of expeditious disposal of cases.

Committee on DAP Fertilizers

864. SHRI GUMAN MAL LODHA: Will
the PRIME MINISTER be pleased to state:

(a) whether the Committee under the
Chairmanship of KPA Menon was appoint-
ed to advise on better utilisation of DAP
Fertilizers;
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(b) if so, the details thereof;

(c) the details of the other recommen-
dations made by the Committe; and

(d) the recommendations out of these
accepted by the Gavernment?

THE MINISTE OF STATE IN THE MIN-
ISTRY OF CHEMICALS AND
FERTILIZERTSAND MINISTEROF STATE
IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN
THE DEPARTMENT OF ELECTRONICS

. AND DEPARTMENT OF OCEAN DEVEL-

OPMENT (SHRIEDUARDO FALEIRO): (a)
to (d). The requisite information is being
collected.

Wasteland Development
865. SHRISHRAVAN KUMARPATEL:
Will the PRIME MINISTER be pleased to

state:

(a) the details of the wateland identified
so far for reclamation, State-wise;

(b) whether the Government have.
Chalked out any gcheme,for.development

and promotion of wasteland in the country
during the Eighth Plan;

(c) if so, the details thereof;

(d) whether the Government propose
to set up a network for dissemination of
information regarding wasteland develop-
ment; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF WASTELANDS DE-
VELOPMENT) (COL. RAM SINGH): (a) No
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detailed survey has yet been conducted for
the identification of wastelands. but accord-
ingto one estimate the extent of wastelands
is 129.68 million hectares out of 329 million
hectares of the totai landmass of the coun-
try. The state-wise distribution is given at
statement.

Name of the Scheme

1 Integrated Wastelands Development Project

2. Investment Promotional Scheme

3. Technology Development and Extension
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(b) and (c). Eighth Plan proposalforthg
Department of Wastelands Development is
yet to be finalised. However, the following
schemes, with revised estimates, are pro-
posed to be implemented during the year
1993-94:

Revised cstimates for 1993-94

(Rs. in crores)

4. Support to Non-Government Organisations

for Wastelands Development

5. Scheme for Promotional and Critical
Support Services

6. Wastelands Development Task Force

7. Appraaisal, Monitoring, Evaluation and
follow up

8. Gommunications

9. Board Secretariat

(d) and (e). Full Use of the existing
electronic and print media would be made
tor dissemination of information regarding

3.00

wastelands development. However, no ex-
plosive network is proposed to be set up for
this purpose.
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